
 an>

 Title:  Regarding  Question  of  Privilege.

 SHRI  K.C.  VENUGOPAL  (ALAPPUZHA):  Madam...(Interruptions)

 HON.  SPEAKER:  Now,  it  is  time  for  the  Budget  presentation

 €!  (Interruptions)

 SHRI  K.C.  VENUGOPAL :  Madam,  it  is  painful  for  me  to  say  that  I  want  to  move  a  Privilege  Motion  on  this  day  against  the  hon.  Union  Minister
 Shrimati  Smriti  Irani  Ji  for  misleading  the  House  during  her  reply  on  February  24th.  ...(Interruptions)

 HON.  SPEAKER:  I  have  received  notices  of  'Question  of  Privilege’  dated  26th  February  and  29th  February  respectively  against  the  Union  HRD
 Minister.  The  matter  is  under  my  consideration.

 Now,  the  Minister  is  requested  to  present  the  Budget.

 a€!  (Interruptions)

 HON.  SPEAKER:  It  is  under  my  consideration.

 a€!  (Interruptions)

 SHRI  S.R.  VIJAYA  KUMAR  (CHENNAI  CENTRAL):  Madam  Speaker  a€!  (Interruptions)

 HON.  SPEAKER:  What  is  this?  You  cannot  raise  it  now.  You  cannot  do  it  today.

 a€!  (Interruptions)

 माननीय  अध्यक्ष  ४  आप  सब  बैठ  ....  यहां  पेपर  नहीं  लडते

 ae  (व्यवधान)

 HON.  SPEAKER:  I  will  listen  to  you.

 a€!  (Interruptions)

 THE  MINISTER  OF  FINANCE,  MINISTER  OF  CORPORATE  AFFAIRS  AND  MINISTER  OF  INFORMATION  AND  BROADCASTING  (SHRI  ARUN  JAITLEY):
 Madam  Speaker,  I  rise  to  present  the  Budget...(Interruptions)

 SHRI  K.C.  VENUGOPAL  :  Madam,  please  listen  to  me  and  then  decide.  ...(Interruptions)

 THE  MINISTER  OF  URBAN  DEVELOPMENT,  MINISTER  OF  HOUSING  AND  URBAN  POVERTY  ALLEVIATION  AND  MINISTER  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  M.  VENKAIAH  NAIDU):  Madam,  this  is  never  done.  The  Finance  Minister  has  started  his  Budget  Speech.  This  is  never  done.  These
 are  very  cheap  politics.  Let  them  maintain  some  decency  and  decorum  in  the  House.  On  the  day  of  Budget  presentation,  they  want  to  score  political
 points!  Nothing  should  go  on  record.  Madam,  I  request  you  that  nothing  should  go  on  record.  ...(Interruptions)

 HON.  SPEAKER:  I  have  already  said  that  I  have  received  notices  of  'Question  of  Privilege’  dated  26th  and  29th  February  respectively  against  Shrimati
 Smriti  Irani  Ji.  लाम  आजा  चाहिए;  but  the  matter  is  under  my  consideration.  That  is  it.  Now,  nothing  else  will  go  on  record.

 a€!  (Interruptions) *

 SHRI  M.  VENKAIAH  NAIDU:  Please  have  some  respect  for  the  parliamentary  system.  This  is  not  the  way.  ...(Interruptions)
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